Bhe Menager,

to : ‘
TO BE PUBLISHED IN PART IT SECTION 8(ii) OF TEE GAZETTE OF INDIA
GOVERNMERT OF INDIA
VANESTUT OF FIANE
(PEPARDWSII® OF REVENUE)

Yew Delhi, the 20th May, 1980,

NP YT ION
INCQUR PAX

No.3371(F.No.398/10/80-1'CC): In pursuance of sub~clause(iii) of clause (44)
of Section 2 of the Income-tax Act, 1961(43 of 1961), the Centrel Govermment -
hereby awthorises Shri D, Ghosh being a gazetted Officer of the Central Govera~

ment, to exercise the powers of a Pax Recovery Officer wnder the said Act,

24 + This Not ification shall come jnto force with effect from the date
Shri D. Ghosk takes over charge as Tax Recowery Officer,
Sd/~

(8, Venkabazemen)
Depuby Secretary to the Gevernment of India

~ Government of India Press,
NEW DEIRI,
A Copy forwarded tos~ ,
1, A1 Direchors of Tasmechion including DI(0&YS), New Delhi,
2, The Director, IRS(DT), Sta2f College, Nagpur,
3 The Comptroller & Auditor General of India, New Delhi,
44 The Accovutart General, West Bengal, Calcutta, .
5o The Joint Ssoretary & Iegal Advisger, Minigtry of Law, Few Dzlhi,
o The (hief Sacretary, Governmemt of West Bengal, Calexmiia, '
1o The Compizaifmer of Ineome~jex, West Bengal~I, Calewida,
8, Central Coli~DI(RS&P), New Delhi(2 copies) for issue & distribubion,
9o The IAC{Inspection Division), CBIT ¢ Vikas Bhawan, New Dolni,
10, Guard File,
, sd/- .
Deputy Secretary to the Government of India,
‘/‘ AUI‘HO.RI@D FOR ISSTRE ’ .
ooVt NoaCC/ErCC/3194/961 /RSP/80,
(PN, vERMR)
i ASSISIANT DIRECTOR OF INSPECTION (rs&p),
o * SHARMA *.
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